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In pursuance of the Press Note issued by the Election Commission of India regarding the 
General Elections, it is hereby informed that the offices of IPO Chennai and IPO Kolkata 
shall remain closed on 23rd April 2026 and 29th April 2026 respectively.
 
Further, in view of the centralized conduct of Trademark Show Cause Hearings across all 
offices of the Trade Marks Registry, all hearings scheduled on 23rd April 2026 and 29th 
April 2026, irrespective of the office, stand adjourned. The rescheduled dates shall be not
in due course. 
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